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PUNJAB VIDHAN SABHA SECRETARIAT 
NOTIFICA 

20th May, 2022 

No. 1-COP/2022-23/2 Under Rule 250 of the Rules of Procedure

and Conduct of Business in the Punjab Vidhan Sabha (Punjab Legislative 

Assembly), the Hon'ble Speaker has been pleased to nominate on 17.5.2022 the 

following Members to serve on the Committee on Petitions for the year 2022-23: 

1. Mohammad Jamil Ur Rahman 

S. Amandeep Singh Musafir 

3. S. Amansher Singh (Shery Kalsi) 

Sh.Ashok Parashar (Pappi) 

. S.Gurdev Singh Dev Maan 

3. S.Hardeep Singh Mundian. 

7. Sh. Jangi Lal Mahajan 

8. S. Jasvir Singh Raja Gill 

9. S. Labh Singh Ugoke . 

10. S. Manjinder Singh Lalpura 

11. Ms.Narinder Kaur Bharaj 

12. Dr. Raj Kumar Chabewal 

13 S. Vikramjit Singh Chaudhary 

Under Rule 184(1) read with Rule 207 of the Rules ibid, the Speaker has 

appointed Mohammad Jamil Ur Rahman, MLA as Chaiman of the Commitee. 

DATED CHANDIGARH; 
THE 20th May, 2022. 

SURINDER PAL 
SECRETARY. 

1-COP/2022-23/ S70 Dated Chandigarh 
Copy forwarded to all Members of the Punjab Vidhan Sabha for information. 

2OMay, 2022. 

gu 
EpÍTOR OF DEBATES, 
for SECRTARY. 
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